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Present 3 Hon!ble Mr., D, Purkayastha, Judicial Membexr’

Henlble Mr, G,S, Maingi, Adninistrative Member
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UNION Of INDIA & ORS.

For the applicant : Mr, T.K, Biswas, counsel
For the respondents : Mr. P,K, Arora, counsel
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Heard 1d, counsel for bhoth sides,
20 Ldes counsel 'ﬁpr_ the applicant Mr, T.K, Biswas su}qnits
that the applicant doeg not waent to proceed with the case, °

v T_heréfem, the matter may be disposed of,

. 3. Accordingly, the application is disposed of awarding
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